IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Application

Date :

31.07.2025

Case No.

Court]amount
Fee

|1 |MANASWINI ROUT |60723/2025(31.07.2025 |CRLREV/386/2025 [10 | c |
2 |s c BIsWAL 60761/2025(31.07.2025 |BLAPL/5861/2025 |10 | c |
3 |R K SAHU 60764/202531.07.2025 |[WP(C)/20528/2025 |10 | c |
4 |p MUDULI 60766/202531.07.2025 |CONTC/978/2025 |10 | c |
5 |7 LENKA 60767/202531.07.2025 |CONTC/3159/2025 |10 | c |
6 |K K NATH 60769/202531.07.2025 |[WP(C)/8232/2025 |10 | c |
7 |B B ROUT 60772/202531.07.2025 |CRLA/1051/2024 |10 | c |
|8 |H K MOHANTA  |60774/2025(31.07.2025 |WP(C)/26812/2024 |10 | c |
|9 |ARCHANA BEHERA 60775/202531.07.2025 |WP(C)/20565/2025 |10 | c |
110 |S. BISWAL 60783/202531.07.2025 |[WP(C)/20484/2025 |10 | c |
|11 |BHOJARAJ SETH |60787/2025|31.07.2025 |WP(C)/20645/2025 |10 | lc |
12 |P. K. MALLICK |60790/2025|31.07.2025 |WP(C)/19647/2025 |10 | lc |
13 |P. K. BARIK  |60793/202531.07.2025 |WP(C)/18530/2025 |10 | c |
14 |[B R SETH 60799/2025(31.07.2025 |[WP(C)/20664/2025 |10 | c |
|15 |R K MOHABHOI |60804/2025(31.07.2025 |WP(C)/8933/2015 |10 | c |
16 |B N SARANGI  |60807/2025(31.07.2025 |WP(C)/23484/2013 |10 | c |
17 |SAMPERISENA 160808/2025(31.07.2025  |ABLAPL/8295/2025 |10 c

S.L.PATTNAIK,

S.PARIDA,
18 |SADAYALAXMI  |60809/2025(31.07.2025 |WP(C)/17292/2011 |10 c

PATNAIK, SUJATA

PARIDA
19 |B DAS 60823/2025(31.07.2025 |ABLAPL/8312/2025 |10 | lc |
20 |2 LonREEoH 60827/2025|31.07.2025 |ABLAPL/8298/2025 |10 c
21 |D K SAHU 60834/2025(31.07.2025 |[FAO/729/2020 7 | u |
22 |D K BEHERA 160835/2025(31.07.2025 WP (C)/28067/2019 |7 | v |
23 |T BAG 60837/2025(31.07.2025 |RSA/310/2009 7 | v |
24 |SURYAKANTA 160838/2025(31.07.2025 |[WP(C)/11404/2018 |7 | u |
25 |SURYAKANTA 160840/2025(31.07.2025 |CONTC/597/2019 |7 | v |
26 |D K NAIK 160841/2025(31.07.2025 |[WP(C)/2207/2015 |7 | v |
127 |M MOHANTY 160842/2025(31.07.2025 WP (C)/8441/2009 |7 | v
28 |M MOHANTY 60843/202531.07.2025 |WP(C)/15052/2009 |7 | u |




29 |P K LENKA 160845/202531.07.2025 |[RVWPET/128/2008 |7 | |
130 |s DAS 60846/2025(31.07.2025 WP (C)/7220/2020 |10 | lc |
131 |PRATAP NAIK  |60848/2025(31.07.2025 |ABLAPL/8287/2025 |10 | lc |
132 |M MOHANTY 160849/2025(31.07.2025 |[WP(C)/17814/2009 |7 | v |
133 |D K NAIK 60852/2025(31.07.2025 |[WP(C)/12776/2014 |7 | v |
34 R K BARIK 160854/2025(31.07.2025 |SA/257/2001 7 | v |
135 |R K BARIK 60857/202531.07.2025 |WP(C)/6441/2024 |7 | v |
136 |S NAYAK 60860/2025(31.07.2025 |CRLMC/3047/2019 |7 | v |
137 |R K BARIK 60862/2025(31.07.2025 |SA/257/2001 7 | v |
138 |R K BARIK 60864/202531.07.2025 |WP(C)/5875/2008 |7 | v |
139 |S K BEHERA 60866/202531.07.2025 |[WP(C)/19286/2011 |7 | u |
|40 |P K JENA 160867/202531.07.2025 |CONTC/7099/2023 |7 | S
141 |R K BARIK 60869/202531.07.2025  |CMP/747/2023 0 | c |
|42 |pP DASH 60870/202531.07.2025 |ABLAPL/8267/2025 |10 | c |
|43 |D K SAHU 60871/202531.07.2025 |WP(C)/2415/2025 |7 | o
|44 |P K MISHRA 60872/2025(31.07.2025 |CMP/1133/2023 0 | c |
|45 |P K SWAIN 60873/2025(31.07.2025 |[WP(C)/20137/2025 |7 | v |
46 |R C MALLICK  |60875/2025|31.07.2025 |ABLAPL/5995/2025 |7 | v |
147 |D SAMAL 60876/202531.07.2025 |ABLAPL/10888/2020 |7 | u |
|48 |» B MALLICK  |60878/2025(31.07.2025 |ABLAPL/8343/2025 |7 | o |
149 |s rRoUT 160880/2025(31.07.2025 |ABLAPL/8026/2025 |7 | u |
50 |P K PAL 160882/202531.07.2025 [BLAPL/7403/2025 |7 | SR
|51 |D K BEHERA 160884/2025(31.07.2025 |CRLMC/2132/2025 |7 | o |
|52 |P BEHERA 160886/202531.07.2025 |CRLMC/1676/2025 |7 | SR
53 |R K BARIK 60887/2025(31.07.2025 |[WP(C)/30692/2022 |10 | c |
|54 |P BEHERA 160888/202531.07.2025  |CRLMC/2674/2025 |7 | SR
55 |p s Das 60889/202531.07.2025  |CRLMC/2824/2025 |7 | |
56 |P K SWAIN 160890/2025(31.07.2025 |CMP/1086/2025 7 | v |
‘57 o HOMAR ‘60894/2025‘31.07.2025 ABLAPL/5546/2025 ‘10 ’ ‘c ‘
|58 |A K BARIK 160895/202531.07.2025 |MACA/90/2025 7 | SR
59 |N MAHANA 60897/202531.07.2025 |ABLAPL/5399/2025 |10 | c |
60 |RK BARIK 160908/2025(31.07.2025 |BLAPL/5950/2025 |10 | c |
|61 |MD BISWAL 60909/2025(31.07.2025 |BLAPL/7256/2025 |10 | lc |
62 |s DEVI 60910/2025(31.07.2025 |[WP(C)/19722/2025 |10 | lc |
63 |P K BARIK 60913/2025(31.07.2025 WP (C)/20626/2025 |10 | lc |
‘64 b ‘60915/2025‘31.07.2025 WP (C) /17722/2025 ‘10 ‘ ‘c ‘
65 |K K MOHANTA  |60916/2025|31.07.2025 |[WP(C)/15904/2017 |7 | u |
66 M M NAYAK 60917/2025(31.07.2025 WP (C)/20434/2025 |10 | lc |
67 |K K MOHANTA  |60919/2025|31.07.2025 |[WP(C)/15912/2017 |7 | u |
168 |S BISWAL 60920/2025(31.07.2025 WP (C)/20232/2025 |10 | lc |
69 |M DALAI 60921/202531.07.2025 |ABLAPL/11785/2019 |7 | o
170 |K C PANDA 60923/2025(31.07.2025 |[WP(C)/2740/2009 |7 document U |




'available
in

dms, court

fee to be

paid.
71 |M PAGAL 60924/202531.07.2025 |[WP(C)/20361/2025 |10 | c |
72 |P XK JENA 160925/2025[31.07.2025 |[WP(C) /4547/2024 |7 | S
|73 |H K MOHANTA  |60929/2025(31.07.2025 |WP(C)/18761/2025 |10 | lc |
|74 |M. D. BISWAL |60930/2025|31.07.2025 |WP(C)/13146/2025 |10 | lc |
75 |P K JENA 160933/202531.07.2025 |[WP(C)/20704/2025 |10 | lc |
76 |P. K. JENA 60935/202531.07.2025 |[WP(C)/9211/2025 |10 | lc |
177 |B DAS 60936/2025(31.07.2025 |CRLMP/870/2025 |10 | lc |
78 ponos SOMAR160940/2025(31.07.2025  |CRLMC/2733/2025 |10 c
79 fonos WOMAR160942/202531.07.2025  [CRLMC/2610/2025 |10 c
80 |R. K. NAIK 160944/202531.07.2025 |CRLMC/2036/2025 |10 | c |
g1 [SolIAIIT 60948/2025 |31.07.2025 |CRLMC/2804/2025 |10 c
182 |P K MISHRA 60953/2025(31.07.2025 |TRP(C)/29/2024 |7 | v |
|83 |RAMAKANTA BHOI |60958/2025|31.07.2025 |CRLMP/873/2025 |10 | lc |
|84 |P K MISHRA 160963/202531.07.2025 |CMP/173/2025 7 | SR
185 |P K MISHRA 160965/2025(31.07.2025 |CRLREV/398/2025 |7 | v |
|86 |D NAYAK 60967/2025(31.07.2025 |RSA/242/2025 7 | v |
187 |C RANA 160969/2025(31.07.2025 |ABLAPL/2516/2025 |7 | v |
|88 |A PANDA 160980/202531.07.2025 |[BLAPL/11431/2024 |7 | S
|89 |A PANDA 160982/2025(31.07.2025 |[BLAPL/11041/2024 |7 | S
|90 |A PANDA 160983/2025(31.07.2025 |BLAPL/10679/2024 |7 | v |
91 |D K SAHU 60985/2025(31.07.2025 |[WP(C)/19206/2025 |10 | c |
92 |A PANDA 160986/202531.07.2025 |[BLAPL/11558/2024 |7 | o
|93 |A PANDA 160987/202531.07.2025 |[BLAPL/1443/2024 |7 | o
194 |s K SAHOO 60988/2025(31.07.2025 |[WP(C)/19208/2025 |10 | lc |
|95 |A PANDA 160989/2025(31.07.2025 |BLAPL/10681/2024 |7 | v |
|96 |A PANDA 160991/2025(31.07.2025 |BLAPL/10739/2024 |7 | u |
197 |D K SAHU 160992/202531.07.2025 |[WP(C)/13793/2025 |10 | lc |
198 |S K SAHOO 160994/202531.07.2025 |[WP(C)/13793/2025 |10 | lc |
199 |s BISWAL 160996/202531.07.2025 |[WP(C)/18388/2025 |10 | lc |
1100 [K SAHOO 61000/202531.07.2025 |[WP(C)/3332/2014 |10 | lc |
1101 |J R DAS 61001/2025(31.07.2025 |[FA0O/225/2021 0 | lc |
1102 |J R DAS 61002/202531.07.2025 |WP(C)/18480/2024 |10 | lc |
1103 R K BARIK 61003/2025(31.07.2025 |CONTC/3167/2025 |10 | lc |
1104 R K BARIK 61004/2025(31.07.2025 |CONTC/3169/2025 |10 | lc |
1105 [B.K. SWAIN 161006/2025(31.07.2025 |CONTC/3166/2025 |10 | c |
1106 B K SWAI 61007/2025(31.07.2025 |CONTC/3165/2025 |10 | lc |
1107 R K BARIK 61015/202531.07.2025 |WA/569/2025 0 | c |




1108 [P K MALLICK  |61016/2025(31.07.2025 |WA/643/2025 0 | lc |
1109 R K BARIK 161017/2025(31.07.2025 [WA/643/2025 0 | c |
1110 [K C SAMAL 61018/2025(31.07.2025 |CRLMC/2088/2024 |10 | c |
111 [P K DAS 61021/2025(31.07.2025 |[WP(C)/19483/2025 [10 | lc |
1112 |Y DAS 61022/2025(31.07.2025 |[WP(C)/21713/2024 [10 | lc |
1113 |s B ROUL 61023/2025(31.07.2025 WP (C)/21713/2024 [10 | lc |
6.00 ,
114 [B DAS 61028/2025|31.07.2025 |WP(C)/13878/2025 |7 g;;ﬁggAD U ‘
COPY
115 |S. CHOUDHURY |61038/2025(31.07.2025 [BLAPL/7363/2025 |10 | lc |
116 |B DAS 61042/2025(31.07.2025 |[WA/2981/2024 0 | c |
1117 B DAS 61043/2025(31.07.2025 |[WA/2962/2024 0 | c |
118 B DAs 161044/2025(31.07.2025 |WA/2904/2024 0 | c |
1119 [B DAS 61046/2025(31.07.2025 |WA/2878/2024 0 | c |
1120 B DS 161047/2025(31.07.2025 |WA/2879/2024 0 | c |
1121 [B DS 61048/2025(31.07.2025 [WA/2902/2024 0 | c |
1122 [B DAS 61049/2025(31.07.2025 |WA/2889/2024 0 | c |
123 |P K MALLICK  |61050/2025(31.07.2025 |WP(C)/19256/2025 |10 | c |
124 (SEOBSH CHANDRR61051/2025 131.07.2025  We(C) /23909/2024 |10 c
1125 |J R NAYAK 61078/2025(31.07.2025 |[WP(C)/24543/2021 |10 | c |
126 ?iﬁﬁigéYsﬁNKAR 61080/2025|31.07.2025 |WP(C)/24543/2021 |10 c
127 [SPURCARANTA - 161086/2025 (31.07.2025 WP (C) /20649/2025 |10 c
1128 |G.SAHOO 61088/2025(31.07.2025 |BLAPL/7314/2025 |10 | lc |
1129 |A BEHERA 61090/2025(31.07.2025 |[WP(C)/20814/2025 [10 | lc |
|130 |A MOHANTY 61093/2025(31.07.2025 |[WP(C)/20880/2025 |10 | c |
BIMBISAR
131 |DASH, GOPINATH [61094/202531.07.2025 [FAO/301/2024 10 c
SETHI
1132 |N.C.SINHA 61095/2025(31.07.2025 |BLAPL/5131/2025 |10 | lc |
BIMBISAR
133 |DASH,GOPINATH [61096/2025(31.07.2025 |FAO/30/2024 10 c
SETHI
1134 |J SAHOO 61098/2025(31.07.2025 |[WP(C)/16100/2024 |10 | c |
1135 |S K SAHOO 161099/2025(31.07.2025 |WP(C)/16292/2024 |10 | c |
/136 |B BEHERA 61102/2025(31.07.2025 |[WP(C)/37543/2021 |10 | c |
1137 |S.D.JENA 61103/2025(31.07.2025 |BLAPL/4874/2024 |10 | c |
1138 |G C JENA 61104/2025(31.07.2025 WP (C)/37543/2021 |10 | lc |
1139 |J.BEHERA 61106/2025(31.07.2025 |BLAPL/7319/2025 |10 | lc |
1140 |K.BEHERA 61108/2025(31.07.2025 [BLAPL/7292/2025 |10 | c |
‘141 D THR SRRATET 61110/2025‘31.07.2025 ABLAPL/8635/2025 ‘7 ‘ U ‘
1142 |K.BEHERA 61111/2025(31.07.2025 [BLAPL/7289/2025 |10 | c |
1143 |BB MALLICK 61112/2025(31.07.2025 [BLAPL/5831/2025 |10 | c |




144 |K.BEHERA 61114/2025(31.07.2025 [BLAPL/7297/2025 |10 | c |
1145 |P.DAS 61116/2025(31.07.2025 |BLAPL/7310/2025 |10 | lc |
1146 |P.DAS 61117/2025(31.07.2025 |BLAPL/7300/2025 |10 | lc |
1147 |J.KAMILA 61119/2025(31.07.2025 [BLAPL/7306/2025 |10 | c |
1148 |C.RANA 61122/2025(31.07.2025 [BLAPL/7309/2025 |10 | c |
1149 |S.K.SAHU 61129/2025(31.07.2025 |[WP(C)/20701/2025 [10 | c |
1150 |L.ACHARI 61130/2025(31.07.2025 |BLAPL/7376/2025 |10 | lc |
1151 |L.ACHARI 61131/2025(31.07.2025 |BLAPL/7565/2025 |10 | lc |
1152 |G C JENA 61132/2025(31.07.2025 |[WP(C)/7365/2018 |10 | lc |
‘153 e CHARAN ‘61133/2025‘31.07.2025 BLAPL/7322/2025 ‘10 ‘ ‘c ‘
1154 K C SAMAL 61135/2025(31.07.2025 |[WP(C)/12227/2025 |10 | c |
1155 |D HAZARA 61136/2025(31.07.2025 |[WP(C)/20128/2025 |10 | c |
1156 [M DAS 61137/202531.07.2025 |[WP(C)/21095/2025 |10 | c |
‘157 D anTHR ‘61138/2025‘31.07.2025 WP (C) /20179/2025 ‘10 ’ ‘c ‘
1158 [N CH SINHA 61141/2025(31.07.2025 |CMP/202/2023 0 | c |
159 R C MALLICK  |61142/2025(31.07.2025 |WP(C)/20315/2015 |10 | c |
1160 [P C MOHAPATRA |61144/2025(31.07.2025 |RSA/310/2009 0 | c |
1161 |S. K. DASH 61145/202531.07.2025 |[WP(C)/20581/2025 |10 | c |
1162 |S CH SUNDARA |61151/2025(31.07.2025 |CRLMC/1668/2023 |10 | c |
1163 |[K PARIDA 61152/202531.07.2025 [WA/2679/2024 0 | c |
1164 |C R KAR 61154/202531.07.2025 |MATA/92/2021 0 | c |
1165 |P K BHUYAN 61155/2025(31.07.2025 |[WA/434/2024 0 | c |
1166 |A.K.SWAIN 61157/202531.07.2025 |CRLREV/442/2025 |10 | c |
1167 [U.P.BAG 61159/2025(31.07.2025 |CRLMP/642/2025 |10 | lc |
1168 |B.C.PANDA 61161/2025(31.07.2025 |CRLMP/293/2025 |10 | lc |
1169 |D.NAYAK 61162/2025(31.07.2025 |CMP/1119/2025 0 | lc |
1170 |P.K.DAS 61165/2025(31.07.2025 |CMP/1105/2025 0 | c |
1171 |S.C.BISWAL 61166/2025(31.07.2025 |[CMP/91/2025 0 | c |
1172 |JP KAR 61167/2025(31.07.2025 |[WP(C)/14263/2025 |10 | c |
1173 |JP KAR 61168/2025(31.07.2025 |ABLAPL/8387/2025 |10 | c |
1174 |N.C.SINHA 61169/2025(31.07.2025 |CMP/1117/2025 0 | lc |
1175 |K.JENA 61170/2025(31.07.2025 |CRLMC/1250/2025 |10 | lc |
1176 |T.K.BARIK 61171/2025(31.07.2025 |CRLMC/579/2025 |10 | lc |
1177 |H.K.DAS 61172/2025(31.07.2025 |CRLMC/3732/2024 |10 | lc |
1178 |K.C.SAMAL 61173/2025(31.07.2025 |CMP/1060/2025 0 | lc |
1179 [K.K.SAHOO 61174/2025(31.07.2025 |CMP/1070/2025 10 | c |
1180 |K.C.SAMAL 61175/2025(31.07.2025 |CMP/1098/2025 0 | lc |
1181 M.BEHERA 61176/2025(31.07.2025 |CMP/1100/2025 0 | lc |
1182 |A.K.MISHRA 61177/2025(31.07.2025 |CMP/1106/2025 0 | lc |
1183 |B.MISHRA 61178/2025(31.07.2025 |CMP/1107/2025 0 | lc |
1184 |J.LENKA 61179/2025(31.07.2025 |CMP/1113/2025 0 | lc |
1185 |J.SAHOO 61181/2025(31.07.2025 |CMP/1121/2025 0 | lc |




1186 |A.K.BEHERA 161183/2025(31.07.2025 |CMP/1037/2025 0 | lc |

1187 |S.BARIK 61184/2025(31.07.2025 |CRLMC/2829/2025 |10 | lc |

1188 |T.BAG 61185/2025(31.07.2025 |CRLMC/293/2025 |10 | lc |

1189 |D.P.DASH 61186/2025(31.07.2025 |CRLMC/1604/2025 |10 | lc |

1190 |J.KAMILA 61187/2025(31.07.2025 |CRLMC/2767/2025 |10 | lc |

1191 [P K JENA 61191/2025(31.07.2025 WP (C)/21204/2025 [10 | lc |
SARBESWAR

192 |, oo 61192/202531.07.2025 |[CRLMC/2874/2025 |10 C
SARBESWAR

193 |2 00 61193/202531.07.2025 |[CRLMC/2867/2025 |10 C

|

|Total

1780

NIC




